[List of cases in which Electronic Service of process has taken place during the month of September 2021

District Case No. Petitioner NameAdvocate Date ofDate o
VS Respondent Registration Electronic
Name Service o

Process

1 SH. BHARATICENTRAL |NIL
PRASHAR,
DISTRICT JUDGE
(COMMERCIAL
COURT)-01
(w.e.f -
2 Sh. RajneeshilCENTRAL  [NIL
Kumar Gupta,
District Judge,
Commercial Court-
02

3 Sh. Pawan Kr. Jain JCENTRAL [NIL

District Judge,
Commercial Court-
03

4 [Ms Nisha SaxenaCENTRAL |[NIL

District Judge,
Commercial Court-
04
5 Sh. Ashwani Kr/CENTRAL |[CS COMM -{ICICI BANK LTDDEEPAK 01.04.2021  [02.09.2021
Sarpal, District 1182/21 V/S RAHULJKAUSHIK
Judge, Commerciall SHARMA
Court-05
CS COMM —I[CICI BANK LTDMANISH 01.05.2021 02.09.2021
1633/21 V/S GOPALDIWAN
SHARMA
CS COMM —ICICI BANK LTDMANISH 02.08.2021 |02.09.2021

2627/21 V/S RAKESH KR [DIWAN

CS COMM —ICICI BANK LTDDEEPAK 02.08.2021 [02.09.2021
2629/21 V/S GARIMAKAUSHIK
SRIVASTAVA




Date ofDate o
Registration Electronic
Service o

Petitioner NameAdvocate
VS Respondent
Name

Case No.

District

Court

Process

CS COMM —ICICI BANK LTD| 22.12.2020 [|02.09.2021
1898/20 V/S DYNAMICDIWAN

IMARKETING
CS COMM —ICICI BANK LTDDEEPAK 27.10.2020 [02.09.2021
1580/20 V/S KALLU RAM[KAUSHIK

IMEENA
CS COMM —ICICI BANK LTDDEEPAK 02.11.2020 02.09.2021
1645/20 V/S PARDEEPKAUSHIK

JAIN
CS COMMHICICI BANK LTDDEEPAK 07.08.2021  02.09.2021
2762/21 V/S RAVISHIKAUSHIK

KUMAR
CS COMM —{VINAY SYSTEM PMUNISH 09.02.2021  |02.09.2021
150/21 LTD V/S ANILGUPTA

JAYSWAL
CS COMM —ICICI BANK LTDDEEPAK 27.10.2020 [02.09.2021
1587/20 V/S MOHDKAUSHIK

[SHAAITOO
CS COMM —ICICI BANK LTD|VIKAS 09.08.2021  |02.09.2021
2774/21 V/S GAURAV|ICHOPRA

SRIVASTAVA
CS COMM —ICICI BANK LTD|VIKAS 00.08.2021 [02.09.2021
2782/21 V/S MAHESH CHOPRA
CS COMM —ICICI BANK LTD|VIKAS 00.08.2021  [02.09.2021
2776/21 V/S SHARWANICHOPRA

KUMAR
CS COMM —ICICI BANK LTDDEEPAK 26.11.2020  |02.09.2021
1641/20 V/S A L KAIF FOODKAUSHIK
CS COMM —SUPER CASSETTESK K SINGH 05.07.2019  [02.09.2021
1836/21 INDUS V/S RAJA|

SHEKHAR
CS COMM —ICICI BANK LTD|SATISH KR 07.01.2021  |02.09.2021
107/2021  [V/SABHISHEK

[VERMA




Date ofDate o
Registration Electronic
Service o

Petitioner NameAdvocate
VS Respondent
Name

Case No.

District

Court

CS COMM -

ICICI BANK LTD|

DEEPAK

30.07.2021

Process

03.09.2021

2583/21 V/S

KHAN
CS COMM —ICICI BANK LTDDEEPAK 28.10.2020 [03.09.2021
1612/20 V/S KAMALJITIKAUSHIK

KAUR
CS COMM —ICICI BANK LTDDEEPAK 01.04.2021  |03.09.2021
1178/21 V/S NEHAKAUSHIK

SHARMA
CS COMM —ICICI BANK LTD|SATISH KR 09.07.2021  |03.09.2021
2209/21 V/S MOIN KHAN
CS COMM —{ICICI BANK LTD|SATISH KR 09.07.2021  |03.09.2021
2205/21 V/S RAFIQ

IAHEMAD
CS COMM —ICICI BANK LTDDEEPAK 24.07.2021  |03.09.2021
2444/21 [V/S SURAT SINGH [KAUSHIK
CS COMM —ICICI BANK LTDDEEPAK 24.07.2021  03.09.2021
2440/21 [V/S VIKAS SINGH [KAUSHIK
CS COMM —{ICICI BANK LTDMANISH 26.06.2021 [03.09.2021
1973/21 V./S  GURPREETDIWAN

SINGH
CS COMM —ICICI BANK LTDMANISH 26.06.2021 [03.09.2021
1977/21 V/S PRAVEENDIWAN

RAJPUT
CS COMM —M/S S CHAND &ANJU BAGAI [26.10.2020 [03.09.2021
1573/20 CO. V/S AMIT KR
CS COMM —ICICI BANK LTDDEEPAK 09.08.2021  |03.09.2021
2783/21 [V/S MOBILE CARE [KAUSHIK
CS COMM —ICICI BANK LTDMANISH 11.08.2021 03.09.2021
2822/21 V/S YOGESHDIWAN

KUMAR




Court

District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

Registration Electronic

ofDate

Service
Process

O

O

CS COMM —ICICI BANK LTD| 11.08.2021 03.09.2021
2824/21 V/S UNIBERADIWAN

DEVELOPERS
CS COMM —I[CICI BANK LTDMANISH 00.08.2021 03.09.2021
2778/21 V/S RAVI KUMAR [DIWAN
CS COMM —ICICI BANK LTDMANISH 11.08.2021 03.09.2021
2825/21 V/S JITENDRADIWAN

KUMAR
CS COMM —ICICI BANK LTDDEEPAK 20.07.2021  03.09.2021
2553/21 V/S SANJAY|[KAUSHIK

WALIA
CS COMM —ICICI BANK LTDDEEPAK 20.07.2021  |03.09.2021
2568/21 V/S SHUBHAKITIKAUSHIK

INISHAD
CS COMM —ICICI BANK LTDMANISH 21.06.2021 03.09.2021
1899/21 V/S CHITRANGDIWAN

IADALATWALE
CS COMM —ICICI BANK LTDMANISH 03.07.2021  |03.09.2021
2121/21 V/S SARTAJ ALVI [DIWAN
CS COMM —ICICI BANK EHMANISH 27.00.2019  |03.09.2021
2252/19 V/S SU DIWAN

KUMAR SINGH
CS COMM —ICICI BANK LTDDEEPAK 09.08.2021  |03.09.2021
2780/21 V/S RISINGKAUSHIK

[ENTERPRISES
CS COMM —ICICI BANK LTDICHETNA 03.07.2021  |04.09.2021
2126/21 V/S ANSHUL GOELBHALLA
CS COMM —ICICI BANK LTDICHETNA 02.07.2021  |04.09.2021
2106/21 V/S GUNVIRBHALLA

SINGH
CS COMM —ICICI BANK LTDICHETNA 07.03.2020  |04.09.2021
815/20 V/S SUKHBIRBHALLA

SINGH




Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

O

O

CS OMM -*ICICI BANK LTDICHETNA 03.07.2021  |04.09.2021
2124/21 V/S KULWANTBHALLA

SINGH
CS COMM —ICICI BANK LTDDEEPAK 30.03.2021  |04.09.2021
1132/21 V/S NISHA GUPTA [KAUSHIK
CS COMM —ICICI BANK LTDDEEPAK 30.03.2021  [04.09.2021
1133/21 V/S VIKRANTIKAUSHIK

SINGH
CS COMM —ICICI BANK LTDDEEPAK 01.04.2021  |04.09.2021
1184/21 V./S RAHULIKAUSHIK

CHAUHAN
CS COMM —ICICI BANK LTDDEEPAK 26.06.2021  |04.09.2021
1982/21 V/S MIRZA AKKU [KAUSHIK
CS COMM —ICICI BANK LTDICHETNA 20.07.2020 |04.09.2021
1071/20 V/S ANSAR INDIABHALLA

[N P LTD
CS COMM —ICICI BANK LTDDEEPAK 26.08.2021 08.09.2021
2067/21 V/S RAMKESH KAUSHIK
CS COMM —ICICI BANK LTDMANISH 10.02.2021  (08.09.2021
621/21 V/S ADARSH KR [DIWAN
CS COMM —{ICICI BANK LTDHEMANT 17.04.2021 08.09.2021
1449/21 V/S SOMWATI GUPTA
CS COMM —ICICI BANK LTDICHETNA 24.04.2019  |09.09.2021
551/19 V/S DEEPAK PAL [BHALLA
CS COMM —ICICI BANK LTDICHETNA 24.04.2019  |09.09.2021
550/19 V/S DEBASHISBHALLA

BANERJEE
CS COMM —MITTAL [KAUSHIK 15.07.2021 09.09.2021
2299/21 PROTJOLIO P LTDICHATTERJEE

V/S ASHISH]

ICHABRA




Court

District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

Registration Electronic

ofDate

Service
Process

O

O

CS COMM —ICICI BANK LTDICHETNA 07.06.2021  [13.09.2021
1674/21 V/S AVLESH KR [BHALLA
CS COMM —ICICI BANK LTDICHETNA 15.03.2021 13.09.2021
020/21 V/S ROHITIBHALLA

IMIGLANI
CS COMM —ICICI BANK LTDDEEPAK 18.08.2021 14.09.2021
2884/21 V/S NITIN GUPTA [KAUSHIK
CS COMM —ICICI BANK LTDDEEPAK 26.08.2021  [14.09.2021
2056/21 V/D TRISHULJKAUSHIK

TOWERS
CS COMM —ICICI BANK Lzll\)TIDEEPAK 26.08.2021  [14.09.2021
2957/21 V/S SALMANKAUSHIK

KHAN
CS COMM —ICICI BANK LTDICHETNA 25.08.2021  [15.09.2021
2034/21 'V/S HYDROBATHS BHALLA
CS COMM —ICICI BANK LTDICHETNA 06.01.2021  [15.09.2021
73/21 V/S MANOJBHALLA

KUMAR
CS COMM —ICICI BANK LTDMANISH 28.01.2021 16.09.2021
337/21 V/S KALATHURDIWAN

[VADYAR
CS COMM —ICICI BANK LTDMANISH 28.01.2021  [16.09.2021
338/21 V/S KISHANDIWAN

SINGH BHADORIA
CS COMM —ICICI BANK LTDMANISH 11.06.2021 16.09.2021
1717/21 V/S VIKRAMDIWAN

KAUSHIK
CS COMM —ICICI BANK LTDMANISH 17.09.2019 16.09.2021
1955/19 V/S HARISH[DIWAN

KUMAR
CS COMM —ICICI BANK LTDIMANISH 26.07.2019 16.09.2021
1316/19 V/S VIKASDIWAN

DARGAN




Court

District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

Registration Electronic

ofDate

Service
Process

O

O

CS COMM —ICICI BANK LTD| 28.01.2021  [16.09.2021
335/21 V/S KARTIKAIDIWAN

SISOIDA
CS COMM —I[CICI BANK LTDMANISH 17.09.2019 16.09.2021
1059/19 V/S ANAND KR[DIWAN

SHARMA
CS COMM —ICICI BANK LTDDEEPAK 17.08.2021 16.09.2021
2870/21 V/S PREMIKAUSHIK

PRAKASH
CS COMM —ICICI BANK LTDDEEPAK 17.08.2021 16.09.2021
2874/21 V/S PRAKASH|KAUSHIK

SHAURABH
CS COMM —ICICI BANK LTDDEEPAK 17.08.2021 16.09.2021
2875/21 V/S RAVINDER KR[KAUSHIK

SINGH
CS COMM —ICICI BANK LTDMANISH 02.07.2021  [16.09.2021
2107/21 V/S NAIM KHAN |[DIWAN
CS COMM —ICICI BANK LTDDEEPAK 16.08.2021 16.09.2021
2856/21 V/S PUNEETIKAUSHIK

SUNEJA
CS COMM —ICICI BANK LTDICHETNA 17.04.2021 17.09.2021
1433/21 V/S LOKESHBHALLA

KUMAR
CS COMM —ICICI BANK LTDICHETNA 17.04.2021 17.09.2021
1435/21 V/S MOHDBHALLA

IMUSTAFA BADAR|

KHAN
CS COMM —ICICI BANK LTDICHETNA 17.04.2021 17.09.2021
1434/21 V/S JPY FOREXBHALLA

IAND HOLIDAYS
CS COMM —ICICI BANK LTDICHETNA 17.04.2021 17.09.2021
1438/21 V/S DEEPAKIBHALLA

SHARMA
CS COMMICICI BANK LTDICHETNA 17.04.2021 17.09.2021
-1437/21 V/S ANKITABHALLA

SINGH




Court

District

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date ofDate )

Registration Electronic
Service )
Process

CS COMM —ICICI BANK LTDICHETNA 17.04.2021 17.09.2021
1436/21 V/S JATIN ARORA BHALLA
CS COMM —ICICI BANK LTDICHETNA 17.04.2021 17.09.2021
1441/21 V/S SIMRAN BHALLA
CS COMM —ICICI BANK LTDICHETNA 02.09.2021  [17.09.2021
3116/21 V/S SEEMA BHALLA
CS COMM —{RUNGTA SHASHANK  [31.08.2021  [17.09.2021
13042/21 [RAIGATION LTDGUPTA

V/S SHIVA PIPE
CS COMM —ICICI BANK LTDICHETNA 12.07.2021 17.09.2021
2214/21 V/S AJAB SINGH [BHALLA
CS COMM —ANIRAJ DEEPAK 27.02.2021 17.09.2021
686/21 DISTRIBUTOR V/S[KOHLI

[EFFIMAX

[ENGINEER
CS COMM —JAGDISH & SONSNEELAM 23.07.2019  [17.09.2021
1278/19 INDIA LLP V/SMALIK

JAIN SAREE

BHANDAR
CS COMM —ICICI BANK LTDICHETNA 02.09.2021 [17.09.2021
3118/21 V/S  HARENDRABHALLA

LEGA
CS COMM —ICICI BANK LTDICHETNA 02.09.2021 [17.09.2021
3119/21 V/S GURBANIBHALLA

KAUR
CS COMM —{ICICI BANK LTDHEMANT 13.04.2021 17.09.2021
1389/21 V/S OM KUMAR [GUPTA
CS COMM —ICICI BANK LTDDEEPAK 16.06.2021  [17.09.2021
1805/21 V/S NITIN BHATIA [KAUSHIK
CS COMM —ICICI BANK LTDMANISH 13.07.2021 17.09.2021
2250/21 V/S RANBIR DIWAN




Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

ofDate )

Registration Electronic

Service
Process

O

CS COMM —ICICI BANK LTDDEEPAK 12.07.2021 17.09.2021
2223 /21 V/S LALIT KUMAR [KAUSHIK
CS COMM —ICICI BANK LTDDEEPAK 11.06.2021 18.09.2021
1713/21 V/S RAVI  KR[KAUSHIK

SINGHAL
CS COMM —ICICI BANK LTD|SATISH KR 25.08.2021 [18.09.2021
2932/21 V/S SHAMEY
CS COMM —ICICI BANK LTDDEEPAK 21.08.2021 18.09.2021
2001/21 V/S PRAVEEN KR [KAUSHIK
CS COMM —ICICI BANK LTDDEEPAK 24.08.2021 [18.09.2021
2017/21 V/S AQEEB SALAM [KAUSHIK
CS COMM —ICICI BANK LTDDEEPAK 23.08.2021  [18.09.2021
2905/21 [V/S RINKU SINGH[KAUSHIK

[TOMAR
CS COMM - MAYANK HARMESH 25.08.2021 [18.09.2021
2026/21 [ENTERPRISES V/SKUMAR

IMSG INFRA BUILD
CS COMM —ICICI BANK LTD|VIKAS 07.08.2021  [21.08.2021
2760/21 [V/S VIKAS KR CHOPRA
CS COMM —ICICI BANK LTD|VIKAS 17.04.2021  [21.09.2021
1447/21 V/S AJAY KUMAR [CHOPRA
CS COMM —ICICI BANK LTD|VIKAS 07.08.2021  [21.09.2021
2761/21 V/S NEERAJ KR  [CHOPRA
CS COMM —ICICI BANK LTD|VIKAS 17.04.2021 21.09.2021
1443/21 V/S ARUNICHOPRA

PRADHAN
CS COMM —PNB BANK LTD|QUAISAR ALI [27.03.2021 [21.09.2021
1115/21 V/S VAISHALI

AHUJA




Court

District

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

O

O

CS COMM —-AMAN GUPTA V/SINAVEEN 12.02.2021  [21.09.2021
548/21 KAPIL GUPTA GROVER
CS COMM —ICICI BANK LTDSATISH KR 28.08.2021 [22.09.2021
13010/21 V/S  SARANJEET]

KAUR
CS COMM —ICICI BANK LTDSATISH KR 28.08.2021 [22.09.2021
3014/21 V/S VISHAL BEDI
CS COMM —ICICI BANK LTD|SATISH KR 28.08.2021 [|22.09.2021
3011/21 V/S ZAWWAR|

REHMAN
CS COMM —ICICI BANK LTDICHETNA 24.07.2021  [24.09.2021
2431/21 V/S TARUNBHALLA

KUMAR
CS COMM —ICICI BANK LTDICHETNA 17.06.2021 24.09.2021
1836/21 V/S ILYAS BHALLA
CS COMM —ICICI BANK LTDICHETNA 17.06.2021 24.09.2021
1833/21 V/S BALBIR SINGHBHALLA
CS COMM —ICICI BANK LTDICHETNA 00.09.2021  [24.09.2021
3230/21 V/S NEERAJBHALLA

SHARMA
CS COMM —ICICI BANK LTDICHETNA 00.09.2021  [24.09.2021
3228/21 V/S HARIOM BHALLA
CS COMM —ICICI BANK LTDICHETNA 09.09.2021  [24.09.2021
3227/21 V/S RAMABHALLA

SHANKAR YADAV
CS COMM —ICICI BANK LTDICHETNA 08.03.2021  [24.09.2021
841/21 V/S ZAFAR ALI BHALLA
CS COMM —ICICI BANK LTDDEEPAK 21.08.2021  [24.09.2021
2899/21 V/S RAMESH[KAUSHIK

CHANDER




Date ofDate o
Registration Electronic
Service o

Petitioner NameAdvocate
VS Respondent
Name

Case No.

District

Court

Process

CS COMM —ICICI BANK LTDDEEPAK 22.10.2018  [24.09.2021
80/2018 V/S BRAJESH KR[KAUSHIK

RATHORE
CS COMM —|HOSHIYAR SINGHINEELAM 23.07.2019  [27.09.2021
1279/19 SURESH IMALIK

CHANDRA V/S

IGHUNGHAT

SAREE
CS COMM —AGGARWAL INEELAM 16.01.2021 27.09.2021
197/21 DRESS MATERIAIMALIK

V/S RASHISH|

DESIGNING
CS COMM —ICICI BANK LTDDEEPAK 23.08.2021 [28.09.2021
2006/21 V/S KAUSHIK

DHARMANDRA KR
CS COMM —ICICI BANK LTDICHETNA 09.10.2019  [28.09.2021
2451/21 V/S NAQUEEBHALLA

IAHMED
CS COMM —{PRACHI INDIA V/SD R JAIN 20.07.2021  [28.09.2021
2399/21 INISHANT TYAGI
CS COMM —{PRACHI INDIA V/SD R JAIN 22.02.2021 [28.09.2021
651/21 [VIDYA VATIKA
CS COMM —JANSHUL  GUPTAIS D ANSARI  [21.08.2021 [29.09.2021
2892/21 V/S MANOJ KR
CS COMM —ICICI BANK LTDICHETNA 20.07.2021  [29.09.2021
2565/21 V/S VARUN KR BHALLA
CS COMM —ICICI BANK LTD|SATISH KR 25.08.2021  [29.09.2021
2930/21 V/S MAHESH]|

KUMAR
CS COMM —ICICI BANK LTD|VIKAS 00.01.2019  [29.09.2021
28/19 V/S MOHD KASIM [CHOPRA
CS COMM —ICICI BANK LTDICHETNA 16.09.2021  [29.09.2021
3365/21 V/S POONAM BHALLA




Court

District

Case No.

CS COMM

Petitioner NameAdvocate

VS Respondent
Name

ICICI BANK LTD|

IKAS

Date

ofDate )

Registration Electronic

Service )
Process

29.09.2021

PVT. LTD.

1981/21 /S SUDHAKARICHOPRA
HA
6 Sh. Manmohanly INTL
Sharma, District
Judge, Commerciall
Court-06
v Sh. Dinesh Bhatt [West INTL
[DJ (Commerciall
Court)-01
8 Sh. Gurdeep Singh [West INIL
DJ (Commerciall
Court)-02
o SH. SANJEEVINEW DELHI [CS STATE BANK OHRUCHI 25-02-2021 [15-09-2021
JAIN, DISTRICT] (COMM.)/77[INDIA Vs MAHESHKHURANA
JUDGE 2021 IMAHTO
(COMMERCIAL
COURT)-01
10 [SH. GURVINDERNEW DELHI [CS (COMM.)SACHIN GUPTA- 13.04.2021 01.09.2021
PAL SINGH,| 179/2021  [VS. BHARTI AXA|
DISTRICT JUDGE, IGENERAL
COMMERCIAL INSURENCE CO,
COURT-02 LTD.
CS (COMM.)AJAY KAPOOR VS| 16.08.2021 01.09.2021
307/2021 DSV AIR AND SEA|




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

CS (COMM.)AJAY KAPOOR VS, 16.08.2021  [01.09.2021
1307/2021  [DSV AIR AND SEA|

PVT. LTD.
CS (COMM.)HDFC VS. AJAY} 28.08.2021 [01.09.2021

336/2021 |[KUMAR GUPTA

CS (COMM.)HDFC VS. AJAY]
336/2021 [KUMAR GUPTA

28.08.2021  [01.09.2021

CS (COMM.)HDFC VS. AJAY|
336/2021 [KUMAR GUPTA

28.08.2021 [01.09.2021

CS (COMM.)HDFC VS. AJAY]
336/2021 [KUMAR GUPTA

28.08.2021 (01.09.2021

CS (COMM.)HDFC VS. AJAYF 28.08.2021 [01.09.2021
336/2021 [KUMAR GUPTA




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

CS (COMM.)HDFC VS. AJAY] 28.08.2021
336/2021 [KUMAR GUPTA

01.09.2021

CS (COMM.)HDFC VS. AJAY} 28.08.2021 [01.09.2021
335/2021 [KUMAR GUPTA

CS (COMM.)HDFC VS. AJAY|
335/2021 [KUMAR GUPTA

28.08.2021  [01.09.2021

CS (COMM.)HDFC VS. AJAY|
335/2021 [KUMAR GUPTA

28.08.2021 [01.09.2021

CS (COMM.)HDFC VS. AJAY|
335/2021 [KUMAR GUPTA

28.08.2021 (01.09.2021

CS (COMM.)HDFC VS. AJAYF 28.08.2021  [01.09.2021
335/2021 [KUMAR GUPTA




Court

District

Case No.

Petitioner NameAdvocate

VS Respondent

Name

Date

Registration Electronic

ofDate

Service
Process

O

O

CS (COMM.)HDFC VS. AJAY| 28.08.2021  [01.09.2021
335/2021 [KUMAR GUPTA
CS HDFC VS| 28.08.2021 [01.09.2021
(COMM.)33 [SHAMSHER
/2021 SINGH & ANR.
CS HDFC VS| 28.08.2021  [01.09.2021
(COMM.)33 [SHAMSHER
/2021 SINGH & ANR.
CS HDFC VS| 28.08.2021 [01.09.2021
(COMM.)33 |SHAMSHER
/2021 SINGH & ANR.
CS HDFC VS| 28.08.2021 |01.09.2021
(COMM.)33 [SHAMSHER
1/2021 SINGH & ANR.
CS (COMM.)M/S REALISTIC- 31.08.2021  [02.09.2021
339/2021 [REALTORS  PVT.

LTD. VS. KARTIK

KUMAR




Court

District

Case No.

Petitioner NameAdvocate

VS Respondent

Name

Date

Registration Electronic

ofDate

Service
Process

O

O

CS (COMM.)M/S REALISTIC 31.08.2021  [02.09.2021
339/2021 [REALTORS  PVT,

LTD. VS. KARTIK

KUMAR
CS (COMM.)HDFC VS. RISHI- 14.01.2021 03.09.2021
24/2021 KAPOOR
CS (COMM.)HDFC VS. RISHI} 14.01.2021  [03.09.2021
24/2021 KAPOOR
CS (COMM.)HDFC VS. RISHI} 14.01.2021 03.09.2021
24/2021 KAPOOR
CS (COMM.)HDFC VS. RISHI- 14.01.2021  [03.09.2021
24/2021 KAPOOR
CS (COMM.)HDFC VS. RISHI- 14.01.2021 03.09.2021
24/2021 KAPOOR




Court

District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

Registration Electronic

ofDate

Service
Process

O

O

CS (COMM.)HDFC VS. RISH] 14.01.2021  [03.09.2021
24/2021 KAPOOR
CS (COMM.)HARPREET KAURK 26.02.2021 [04.09.2021
86/2021 VS. JAIPREET]

KAUR
CS (COMM.)[PNB VS. EMBLISHJ- 08.02.2021  [04.09.2021
18/2021 IAND ORD.
CS (COMM.)PNB VS. EMBLISH| 08.02.2021  |04.09.2021
48/2021 IAND ORD.
CS (COMM.)PNB VS. EMBLISH| 08.02.2021  [04.09.2021
18/2021 IAND ORD.
CS (COMM.)PNB VS. EMBLISH| 08.02.2021  [04.09.2021
18/2021 IAND ORD.




Court District Case No.

18/2021

Petitioner NameAdvocate

VS Respondent
Name

CS (COMM.)PNB VS. EMBLISH

AND ORD.

Date

ofDate

Registration Electronic

08.02.2021

Service
Process

04.09.2021

348/2021

PRIDE PLAZA
HOTEL AERO CITY]
& ORS.

CS (COMM.)M/S SHRI MOHAN} 10.03.2021  [04.09.2021
08/2021 WELDING WORKS

VS. ASPEK MEDIA|

PVT. LTD.
CS (COMM.)M/S SHRI MOHAN} 10.03.2021  [04.09.2021
08/2021 WELDING WORKS]

VS. ASPEK MEDIA|

PVT. LTD.
CS (COMM.)M/S SHRI MOHAN} 10.03.2021  [04.09.2021
08/2021 WELDING WORKS|

[VS. ASPEK MEDIA

PVT. LTD.
CS DESICCANT - 24.07.2021  |06.09.2021
(COMM.)25 [RATORS
0/2021 INTERNATIONAL

PVT. LTD. VS. THE|

SENIOR

[DIVISIONAL

IMANAGER

[UNITED INDIA|

L. TD
CS (COMM.)RAVI SALUJA VS| 04.09.2021  [06.09.2021




Court District Case No.

348/2021

Petitioner NameAdvocate

VS Respondent
Name

CS (COMM.)RAVI SALUJA VS.

PRIDE PLAZA
HOTEL AERO CITY|
& ORS.

Date

ofDate

Registration Electronic

04.09.2021

Service
Process

06.09.2021

348/2021

CS (COMM.)RAVI SALUJA VS.

PRIDE PLAZA
HOTEL AERO CITY]
& ORS.

04.09.2021

06.09.2021

348/2021

CS (COMM.)RAVI SALUJA VS.

PRIDE PLAZA
HOTEL AERO CITY]
& ORS.

04.09.2021

06.09.2021

284/2021

CS (COMM.)M/S

VOLVOLINECUMM
INUS PVT LTD. VS,
M/S MAMAKKAL
AUTO DIESEL
WORKS

09.08.2021

08.09.2021

284/2021

CS (COMM.)M/S

VOLVOLINECUMM
INUS PVT LTD. VS.
M/S MAMAKKAL
AUTO DIESEL
[WORKS

09.08.2021

08.09.2021

284/2021

CS (COMM.)M/S

VOLVOLINECUMM
INUS PVT LTD. VS.
M/S MAMAKKAL
AUTO DIESEL
[WORKS

09.08.2021

08.09.2021




Court District Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

ofDate

Registration Electronic

Service
Process

CS (COMM.)M/S 00.08.2021  [08.09.2021
284/2021 [VOLVOLINECUMM

INUS PVT LTD. VS.

M/S MAMAKKAL

IAUTO DIESEL

[WORKS
CS IM/S VOLVOLINEf- 00.08.2021  |08.09.2021
(COMM.)28 [CUMMINUS PVTj
3/2021 LTD. VS. M/S

ICYNOX

INETWORKS PVT.

LTD.
CS M/S VOLVOLINEf- 00.08.2021  [08.09.2021
(COMM.)28 ICUMMINUS PVT]
3/2021 LTD. VS. M/S

ICYNOX

INETWORKS PVT.

LTD.
CS IM/S VOLVOLINEf 00.08.2021  (08.09.2021
(COMM.)28 ICUMMINUS PVT]
13/2021 LTD. VS. M/S

ICYNOX

INETWORKS PVT,

LTD.
CS [M/S VOLVOLINE- 09.08.2021  (08.09.2021
(COMM.)28 [CUMMINUS PVT]
3/2021 LTD. VS. M/S

ICYNOX

INETWORKS PVT.

LTD.
CS IM/S VOLVOLINEf- 00.08.2021  |08.09.2021
(COMM.)28 ICUMMINUS PVT]
3/2021 LTD. VS. M/S

ICYNOX

INETWORKS PVT,

LTD.




Court

District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

Registration Electronic

ofDate

Service
Process

O

O

CS [M/S VOLVOLINE| 090.08.2021  (08.09.2021
(COMM.)28 [CUMMINUS PVT]
3/2021 LTD. VS. M/S

ICYNOX

INETWORKS PVT,

LTD.
CS IM/S VOLVOLINEf- 00.08.2021  |08.09.2021
(COMM.)28 [CUMMINUS PVTj
3/2021 LTD. VS. M/S

ICYNOX

INETWORKS PVT.

LTD.
CS (COMM.)UNDER ARMOURf- 06.07.2020  [13.09.2021
336/2020 |VS. ASHOK]

KUMAR
CS (COMM.)UNDER ARMOURf 06.07.2020 [13.09.2021
336/2020 |VS. ASHOK|

KUMAR
CS (COMM.)JUNDER ARMOURK 06.07.2020  [14.09.2021
336/2020 |VS. ASHOK]

KUMAR
CS IMPERIAL AUTO} 27.03.2021 17.09.2021
(COMM.)150[INDUSTRIES LTD.
2021 VS. VOLKSWAGEN|

INDIA PVT. LTD.




Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Case No.

Court District

CS
(COMM.)150
2021

[IMPERIAL AUTO|
INDUSTRIES LTD.,
VS. VOLKSWAGEN|
INDIA PVT. LTD.

27.03.2021

Process

17.09.2021

CS IMPERIAL AUTO} 27.03.2021 17.09.2021
(COMM.)150[INDUSTRIES LTD.
2021 VS. VOLKSWAGEN|

INDIA PVT. LTD.
CS [IMPERIAL AUTO} 27.03.2021  [17.09.2021
(COMM.)150[INDUSTRIES LTD.
2021 VS. VOLKSWAGEN|

INDIA PVT. LTD.
CS IMPERIAL AUTO} 27.03.2021  [17.09.2021
(COMM.)150[INDUSTRIES LTD,
2021 VS. VOLKSWAGEN|

INDIA PVT. LTD.
CS IMPERIAL AUTO} 27.03.2021  [17.09.2021
(COMM.)150[INDUSTRIES LTD.
2021 VS. VOLKSWAGEN|

INDIA PVT. LTD.
CS IMPERIAL AUTO} 27.03.2021 17.09.2021
(COMM.)150[INDUSTRIES LTD.,

2021

VS. VOLKSWAGEN|
INDIA PVT. LTD.




Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

ofDate )

Registration Electronic

Service )
Process

CS IMPERIAL AUTO| 27.03.2021  [17.09.2021
(COMM.)150[INDUSTRIES LTD.
2021 VS. VOLKSWAGEN|

INDIA PVT. LTD.
CS (COMM.)HT MEDIA LTDJ 26.03.2021  [17.09.2021
142/2021  |[VS. SONY]

IADVERTISING

SERVICES PVT

LTD.
CS (COMM.)HT MEDIA LTDJ 26.03.2021 [17.09.2021
142/2021  |[VS. SONY]

ADVERTISING

SERVICES PVT

LTD.
CS (COMM.)M/S VEIRA- 190.02.2021  [18.09.2021
66/2021 ELECTRONICS PVT]

LTD. VS. M/S

SHREE

[VAISHNAVI

TRADERS AND

ANR.
CS (COMM.)M/S VEIRA- 19.02.2021  [18.09.2021
66/2021 IELECTRONICS PVT]

LTD. VS. M/S

SHREE

[VAISHNAVI

[TRADERS AND

ANR.
CS IM/S CMI LTD. VS| 11.01.2021 18.09.2021
(COMM.)15/ [B.R. BHATI
2021




Court District Case No.

516/2020

CS (COMM.)DE LAGE LANDEN|

Petitioner NameAdvocate

VS Respondent
Name

[FIN. SERVICES
PVT. LTD. VS,
[SRAIL D& ANR.

Date

ofDate

Registration Electronic

28.10.2020

Service
Process

22.09.2021

515/2020

[FIN. SERVICES
PVT. LTD. VS,
TAHAL SINGH &
IANR.

CS (COMM.)DE LAGE LANDEN £28.10.2020 [22.09.2021
516/2020  [FIN. SERVICES

PVT. LTD. VS.

[SRAIL & ANR.
CS (COMM.)DE LAGE LANDEN} £28.10.2020 [22.09.2021
521/2020  [FIN. SERVICES

PVT. LTD. VS.

YOGESH KUMAR &

IANR.
CS (COMM.)DE LAGE LANDEN} 28.10.2020 [22.09.2021
521/2020  [FIN. SERVICES

PVT. LTD. VS,

[YOGESH KUMAR &

IANR.
CS (COMM.)DE LAGE LANDEN}| 28.10.2020 [22.09.2021
515/2020  [FIN. SERVICES]

PVT. LTD. VS,

TAHAL SINGH &

IANR.
CS (COMM.)DE LAGE LANDEN} £28.10.2020 [22.09.2021




Court

District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

Registration Electronic

ofDate

Service
Process

O

O

CS (COMM.)M/S HT MEDIA| 23.08.2021 [22.09.2021
319/2021  |[LTD. VS. M/S UNIT]

83 ADVERTISING
CS (COMM.)M/S HT MEDIAF 23.08.2021 [22.09.2021
319/2021  |LTD. VS. M/S UNIT]

83 ADVERTISING
CS (COMM.)M/S HT MEDIAF 23.08.2021 [22.09.2021
317/2021 LTD. VS. M/S MY

FAMILY DENTIST
CS (COMM.)M/S HT MEDIAl 23.08.2021 [22.09.2021
317/2021 LTD. VS. M/S MY]

IFAMILY DENTIST
CS (COMM.)M/S HT MEDIAF 23.08.2021 [22.09.2021
317/2021 LTD. VS. M/S MY

IFAMILY DENTIST
CS LEVI STRAUS AND} 13.07.2020  [23.09.2021
(COMM.)345/CO. VS. ASHOK
2020 KUMAR




Court District Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

ofDate

Registration Electronic

Service
Process

CS (COMM.)RAJ KUMAR| 17.00.2021  [23.09.2021
376/2021  MITTAL VS. SR

IASHOK AND

IASSOCIATES PVT]

LTD.
CS (COMM.)RAJ KUMARK- 17.09.2021  [23.09.2021
376/2021 [MITTAL VS. SR

ASHOK AND

IASSOCIATES PVT]

LTD.
CS (COMM.)RAJ KUMAR} 17.00.2021  [23.09.2021
376/2021  MITTAL VS. SR

IASHOK AND

ASSOCIATES PVT]

LTD.
CS (COMM.)RAJ KUMAR- 17.09.2021  [23.09.2021
376/2021  [MITTAL VS. SR

IASHOK AND

IASSOCIATES PVT]

LTD.
CS (COMM.)RAJ KUMAR} 17.00.2021  [23.09.2021
376/2021  MITTAL VS. SR

IASHOK AND

IASSOCIATES PVT]

LTD.
CS (COMM.)RAJ KUMARK- 17.09.2021  [23.09.2021
376/2021  MITTAL VS. SR

ASHOK AND

IASSOCIATES PVT]

LTD.




Court

District

Case No.

CS (COMM.)
376/2021

Petitioner NameAdvocate

VS Respondent
Name

RAJ KUMAR|
IMITTAL VS. SR
IASHOK AND|
IASSOCIATES PVT]
LTD.

Date

Registration Electronic

17.09.2021

ofDate

Service
Process

23.09.2021

O

O

CS (COMM.)
376/2021

RAJ KUMAR|
IMITTAL VS. SR
IASHOK AND|
IASSOCIATES PVT]
LTD.

17.09.2021

23.09.2021

CS
(COMM.)150
2021

IMPERIAL AUTO|
INDUSTRIES LTD.
VS. SKODA AUTO|
[VOLKSWAGEN
INDIA PVT. LTD.

27.03.2021

23.09.2021

CS
(COMM.)150
2021

IMPERIAL AUTO|
INDUSTRIES LTD.
VS. SKODA AUTO
VOLKSWAGEN
INDIA PVT. LTD.

27.03.2021

23.09.2021

CS (COMM.)
421/2020

DE LAGE LANDEN|
[FIN. SERVICES
PVT. LTD. VS,
IMOUSAM KHAN &
IANR.

05.10.2020

24.09.2021

CS (COMM.)
121/2020

DE LAGE LANDEN|
[FIN. SERVICES
PVT. LTD. VS,
IMOUSAM KHAN &
IANR.

05.10.2020

24.09.2021




Court

District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

Registration Electronic

ofDate

Service
Process

O

O

CS (COMM.)DE LAGE LANDEN| 06.11.2020  [24.09.2021
535/2020  [FIN. SERVICES]

PVT. LTD. VS,

[HANS RAJ & ANR.
CS (COMM.)DE LAGE LANDEN 06.11.2020  [24.09.2021
535/2020  [FIN. SERVICES]

PVT. LTD. VS,

[HANS RAJ & ANR.
CS (COMM.)DE LAGE LANDEN} 05.10.2020  [24.09.2021
120/2020 [FIN. SERVICES

PVT. LTD. VS,

RAGHUVEER &

ANR.
CS (COMM.)DE LAGE LANDEN} 05.10.2020  [24.09.2021
h20/2020 [FIN. SERVICES

PVT. LTD. VS,

RAGHUVEER &

IANR.
CS DE LAGE LANDEN- 05.10.2020  [24.09.2021
(COMM.)419[FIN. SERVICES
2020 PVT. LTD. VS.

ROSAN & ANR.
CS DE LAGE LANDEN} 05.10.2020  [24.09.2021
(COMM.)419|FIN. SERVICES
2020 PVT. LTD. VS,

ROSAN & ANR.




Court District Case No.

536/2020

Petitioner NameAdvocate

VS Respondent
Name

CS (COMM.)DE LAGE LANDEN|

[FIN. SERVICES
PVT. LTD. VS,
IGURMEL SINGH &
ANR.

Date

ofDate

Registration Electronic

05.10.2020

Service
Process

24.09.2021

194/2021

PVT. LTD. VS,
ASHOK  KUMAR|
AND ORS.

CS (COMM.)DE LAGE LANDEN} 05.10.2020  [24.09.2021
536/2020  [FIN. SERVICES]

PVT. LTD. VS,

IGURMEL SINGH &

ANR.
CS (COMM.)DE LAGE LANDEN} 05.10.2020  [24.09.2021
537/2020  [FIN. SERVICES]

PVT. LTD. VS,

GURMUKH SINGH

& ANR.
CS (COMM.)DE LAGE LANDEN} 05.10.2020  [24.09.2021
537/2020  [FIN. SERVICES]

PVT. LTD. VS,

GURMUKH SINGH

& ANR.
CS (COMM.)[LOREAL INDIAF 07.06.2021  [25.09.2021
194/2021 [PVT. LTD. VS|

IASHOK KUMAR|

AND ORS.
CS (COMM.)ILOREAL INDIA- 07.06.2021  [25.09.2021




Court

District

Case No.

CS (COMM.)

Petitioner NameAdvocate

VS Respondent
Name

LOREAL INDIA|

Date

ofDate

Registration Electronic

07.06.2021

Service
Process

25.09.2021

LD. DISTRICT]
JUDGE (COMM.)-
03

194/2021 [PVT. LTD. VS,

ASHOK  KUMAR|

AND ORS.
CS (COMM.)ILOREAL INDIA- 07.06.2021  [25.09.2021
194/2021 |PVT. LTD. VS|

ASHOK  KUMAR|

AND ORS.
CS (COMM.)[LOREAL INDIAF 07.06.2021  [25.09.2021
194/2021 [PVT. LTD. VS,

ASHOK  KUMAR|

AND ORS.
CS (COMM.)[CJ DARCIf 01.09.2021  [27.09.2021
340/2021  [LOGISTICS LTD.

VS. JMD GLOBAL

[FORWARDERS

INC. PVT. LTD.
CS (COMM.)UNDER ARMOURf- 06.07.2020 [29.09.2021
336/2020 |VS. ASHOK]

KUMAR

11 [SH. SANJIV JAIN,/NEW DELHI [NIL




SH. PREM KUMAR]
BHARTWAL,
DISTRICT JUDGE
(COMMERCIAL
COURT)-01

District

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

O

O

13

SH. VINAY KUMAR|
KHANNA,
DISTRICT JUDGE
(COMMERCIAL
COURT)-02

SOUTH

OMP (D[VOLKSWAGEN RAJESH 04.09.2021  [04.09.2021
(COMM) [FINANCE PVTJANGRA
1879/2021 [LTD. VS BHOOMI

ICARS
OMP (I)TATA CAPITAL VSVARUN BEDI [01.09.2021  [04.09.2021
(COMM) ICORONATION
1806/2021 [INFRA
OMP (DIYES BANK VSSANJEEV 01.09.2021  |04.09.2021
(COMM) IGEETA PATHAK
1807/2021 [MALHOTRA




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

CS (COMM)ICICI BANK VSDEEPAK 16.03.2021  [04.09.2021
115/21 TMAM ZAFAR [KAUSHIK
CS (COMM)ICICI BANK VSDEEPAK 16.10.2020  |04.09.2021

306/20 IMAMTA DEVI KAUSHIK

OMP (DITOYOTA RAJESH 31.08.2021  (04.09.2021
(COMM) [FINANCIAL JANGRA
1794/21 SERVICES INDIA|
LTD. VS SHRUTI

TRAVELS
OMP (DITOYOTA RAJESH 31.08.2021  [04.09.2021
(COMM) FINANCIAL JANGRA

1795/21 SERVICES INDIA|
LTD. VS PLANET]
PR




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

OMP (DITOYOTA 31.08.2021  [04.09.2021
(COMM) [FINANCIAL JANGRA
1796/21 SERVICES INDIA|

LTD. VS

[TRANZLEASE
OMP (DITOYOTA RAJESH 31.08.2021  [04.09.2021
(COMM) IFINANCIAL JANGRA

1797/21 SERVICES INDIA|
LTD. VS SURESH]

CHANDRA
OMP (DITOYOTA RAJESH 01.09.2021  [04.09.2021
(COMM) [FINANCIAL JANGRA

1813/21 SERVICES INDIA|
LTD. VS PATEL

[TOSIF
OMP (DITOYOTA RAJESH 01.09.2021  |04.09.2021
(COMM) FINANCIAL JANGRA

1814/21 SERVICES INDIA|
LTD. VS SAI
GAJANAN




Court

District

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

O

O

INDIA PVT. LTD.
VS MR. NAND LAL
SAHIBANI AND|
ORS.

OMP (DITOYOTA 01.09.2021  [04.09.2021
(COMM) [FINANCIAL JANGRA
1815/21 SERVICES INDIA|

LTD. VS

RAJESHWAR
OMP (DITOYOTA RAJESH 01.09.2021  [04.09.2021
(COMM) [FINANCIAL JANGRA
1816/21 SERVICES INDIA|

LTD. VS SARA|

[TOURS
CS (COMM)[SYSTEMAIR INDIASUNIL KUMAR|23.10.2020 [08.09.2021
320/20 PVT. LTD. VS M/S/SHARMA

SAMPOO

[ENGINEERING

INDIA PVT. LTD.
CS (COMM)M/S RAMANANDRACHIT 03.08.2021  |08.09.2021
224/20 ENTERPRISES SHRIVASTAVA




Petitioner NameAdvocate Date ofDate )

VS Respondent Registration Electronic

Name Service )
Process

Case No.

District

Court

OMP (DIYES BANK VSSANJEEV 06.09.2021  (08.09.2021

(COMM) INTERNATIONAL [PATHAK
1900/21 [TOURIST
COMPANY

1643/21

OMP (DIYES BANK VS GT|SANJEEV 06.09.2021  [08.09.2021
(COMM)190 [EUROGROOVE PATHAK

1/21 PVT. LTD.

OMP (DIYES BANK VSSANJEEV 06.09.2021  |08.09.2021
(COMM) SHIVAM MISHRA [PATHAK

1902/21

OMP (DIYES BANK VSSANJEEV 23.08.2021 |08.09.2021
(COMM) ROHIT JHA PATHAK




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic

Name

Service )
Process

OMP (DIYES BANK VSSANJEEV 23.08.2021  [08.09.2021
(COMM) IGARG ROADLINES [PATHAK

1644/21

OMP (DIYES  BANK  VSSANJEEV 23.08.2021  |08.09.2021
(COMM) IGARG ROADLINES [PATHAK

1645/21

OMP (DIYES BANK VSSANJEEV 23.08.2021  |08.09.2021
(COMM) IGARG ROADLINES [PATHAK
1646/21

OMP (DIYES BANK VSSANJEEV 24.08.2021 08.09.2021
(COMM)167 [YUNUS KHAN PATHAK

0/21




Court District Case No. Petitioner NameAdvocate

Date ofDate o
VS Respondent

Registration Electronic
Name

Service )
Process

OMP (DHDFC BANK VSSANJEEV 24.08.2021  [08.09.2021
(COMM) IAAKAT CHAKRIYA [PATHAK
1680/21

OMP (DIYES  BANK  VSSANJEEV 24.08.2021 |08.09.2021
(COMM) IGARG ROADLINES [PATHAK
1681/21

OMP (DIYES BANK VS B RSANJEEV

(COMM) [TRAVELS

24.08.2021 (08.09.2021
PATHAK
1682/21

CS (COMM)[NATGRE
197/2019 PRODUCTS PVT.

LTD. VS GULH
[TRADERS

DEOKANT

01.05.2019  [08.09.2021
TRIPATHI




Court

District

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

O

O

CS (COMM)INATGRE [DEOKANT 01.05.2019  [08.09.2021
1310/2019 PRODUCTS  PVT.TRIPATHI

LTD. VS MAA

IMANSA EGG;

ICENTRE
OMP (D[TATA CAPITALVIKAS 03.00.2021  [08.09.2021
(COMM) IFINANCIAL SHARMA
1855/21 SERVICES LTD. V§

BRIJ

ICONSTRUCTIONS
OMP (DITOYOTA RAJESH 01.09.2021  [10.09.2021
(COMM) [FINANCIAL JANGRA
1821/21 SERVICES INDIA|

LTD. VS SHINDE|

IAND SONS ENT.
OMP (DITOYOTA RAJESH 01.09.2021  [10.09.2021
(COMM) FINANCIAL JANGRA
1820/21 SERVICES INDIA|

LTD. VS AARYAN|
[TOURS AND|
TRAVELS




Court

District

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

O

O

IM/S. BLUE ROSE]
[FASHION

IAGGARWAL

OMP (DITOYOTA 01.09.2021  [10.09.2021
(COMM) [FINANCIAL JANGRA
1819/21 SERVICES INDIA|

LTD. VS PANKAJ|

KESHAV DHANDE
OMP (DITOYOTA RAJESH 01.09.2021  [10.09.2021
(COMM) [FINANCIAL JANGRA
1818/21 SERVICES INDIA|

LTD. VS RAJESH

IMADAN LAL
OMP (DITOYOTA RAJESH 01.09.2021  [10.09.2021
(COMM) [FINANCIAL JANGRA
1817/21 SERVICES INDIA|

LTD. VS PANKAJ|

ICHOWBEY
CS DJ SUKH SAAR SILKIPERVEEN 23.00.2020 [13.09.2021
357/2020 |JAND SAREE VSKUMAR




Court

District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

Registration Electronic

ofDate

Service
Process

O

O

CS DJ /M/S. SHAKTIDHIRAJ 24.00.2018  [13.09.2021
899/2018 [TRADING VS M/SBIDHURI

DIRE EVENTS AND|

[EHIBITIONS AND

ORS.
CS (COMM)BANK OF INDIA VSINIRMAL 02.09.2019  [13.09.2021
237/2019 [PAWAN TOURISTKUMAR

SERVICES AND|

ANR.
OMP (DIYES BANK VSSANJEEV 25.08.2021  [14.09.2021
(COMM) KRISHNA DEVI PATHAK
1719/21
OMP (DIYES BANK VSSANJEEV 25.08.2021  [14.09.2021
(COMM) BIJENDER SINGHPATHAK

1720/21

BHATI




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic

Name

Service )
Process

OMP (DIYES BANK VS SRSSANJEEV 25.08.2021  [14.09.2021

(COMM) [EARTHMOVERS |[PATHAK
1722/21

OMP (DIYES BANK VSSANJEEV 25.08.2021  [14.09.2021
(COMM) IASHOK KRJPATHAK
1723/21 KAKKAR

OMP (DHDFC BANK VSSANJEEV 26.08.2021  [14.09.2021
(COMM) MANOJ RAMIPATHAK
1724/21 IAVTAR

OMP (DIYES BANK VSSANJEEV 26.08.2021  [14.09.2021
(COMM) LOKESH SHARMA [PATHAK

1725/21




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

OMP (DYES BANK  VSSANJEEV 26.08.2021
(COMM) BALAJI PATHAK
1727/21 [TRANSPORT

14.09.2021

OMP (DIYES  BANK  VSSANJEEV 26.08.2021  [14.09.2021
(COMM) SATYENDER KR. [PATHAK
1728/21

OMP (DYES  BANK  VSSANJEEV 26.08.2021  [14.09.2021
(COMM) IMANOJ SHARMA [PATHAK

1729/21

OMP (DIYES BANK VSSANJEEV 26.08.2021  [14.09.2021
(COMM) DEEPAK SINGH [PATHAK

1730/21




Court

District

Case No.

Petitioner NameAdvocate
VS Respondent

Name

Date

ofDate
Registration Electronic
Service
Process

52/21

OMP (DIYES BANK VSSANJEEV 26.08.2021  [14.09.2021
(COMM) KANISHKA PATHAK
1750/21 BABUTA
CS (COMM)ICICI BANK VS[PUNIT 08.04.2021  [14.09.2021
162/21 INDERJEET BHALLA

SINGH
OMP (DILRNS BUILDERS|SRISATYA 14.09.2021  [15.09.2021
(COMM) AND DEVEOPERSMOHANTY
2001/2021 [PVT. LTD. VS MRS,

[URVASHI ARORA,

SOLE PROP.
OMP DDA VS SATYAIABHISHEK 17.08.2021 15.09.2021
(COMM) PRAKASH PANDEY




Court

District

Case No.

CS (COMM)M/S.

Petitioner NameAdvocate
VS Respondent

Name

[EXPORTS
LTD. VS M/S,
RUPALI TRADERS

NEXTGENISHRUTI
PVT/(CHOUDHARY

Date

Registration Electronic

17.03.2021

ofDate

Service
Process

15.09.2021

O

O

LTD. VS PANKAJ|
CHOWBEY

CS (COMM)ICICI BANK VSDEEPAK 01.07.2019  [15.09.2021
111/19 [VINOD KUMAR [KAUSHIK
OMP (DITOYOTA RAJESH 02.09.2021  [16.09.2021
(COMM) [FINANCIAL JANGRA
1836/2021 [SERVICES INDIA|

LTD. VS SHARMA|

INITYANAND

JAYPRAKASH
OMP (DITOYOTA RAJESH 02.09.2021  [16.09.2021
(COMM) FINANCIAL JANGRA
1837/21 SERVICES INDIA




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

OMP (DITOYOTA 02.09.2021
(COMM) [FINANCIAL JANGRA
1838/21 SERVICES INDIA|
LTD. VS SHIVAM

16.09.2021

[ENTERPRISES
OMP (DITOYOTA RAJESH 02.09.2021  [16.09.2021
(COMM) IFINANCIAL JANGRA

1839/21 SERVICES INDIA
LTD. VS MANGAL

IAMOL JAMBHALE
OMP (DITOYOTA RAJESH 02.09.2021  [16.09.2021
(COMM) [FINANCIAL JANGRA

1840/21 SERVICES INDIA|
LTD. VS ISHAN|
SUBHASH

ICHANDRA PATEL

OMP (DIYES BANK VSSANJEEV 02.09.2021  [16.09.2021
(COMM) ICOUNTRYWIDE [PATHAK
1841/21 CAR RENTAL
INDIA PVT. LTD.




Case No.

District

Court

Petitioner NameAdvocate

VS Respondent
Name

Date

ofDate o
Registration Electronic

Service )
Process

16.09.2021

OMP (DIYES BANK VSSANJEEV 02.09.2021
(COMM) BALRAM BIR[PATHAK

1842/21 SINGH

OMP (DIYES BANK VSSANJEEV 02.09.2021  [16.09.2021
(COMM) IMOHD. HARUN PATHAK

1843/21

OMP (DIAXIS BANK LTD.SANJEEV 10.09.2021  [17.09.2021
(COMM) VS JASVINDER[PATHAK

1978/21 SINGH

OMP (DIAXIS BANK LTD.SANJEEV 10.09.2021  [17.09.2021
(COMM) VS SARDAR[PATHAK

1979/21 IASSOCIATES




Court

District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

ofDate

Registration Electronic

Service
Process

INDIA PVT. LTD.

OMP (DIAXIS BANK LTD./SANJEEV 10.09.2021  [17.09.2021
(COMM) VS SARDAR[PATHAK
1980/21 IASSOCIATES
OMP (DIAXIS BANK LTD/SANJEEV 10.09.2021  [17.09.2021
(COMM) VS GURCHARAN |PATHAK
1981/21
OMP (DIYES BANK VSSANJEEV 03.09.2021 [18.09.2021
(COMM) ICOUNTRYWIDE [PATHAK
1859/21 ICAR RENTAL

INDIA PVT. LTD.
OMP (DIYES BANK VSSANJEEV 03.09.2021  [18.09.2021
(COMM) ICOUNTRYWIDE [PATHAK
1860/21 ICAR RENTAL




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

OMP (DIYES BANK VSSANJEEV 03.09.2021
(COMM) ICOUNTRYWIDE |[PATHAK
1861/21 ICAR RENTAL
INDIA PVT. LTD.

18.09.2021

OMP (DIYES BANK VSSANJEEV 03.00.2021  [18.09.2021
(COMM) SULAKHAN SINGH|PATHAK
1862/21

OMP (DIYES BANK VS [SANJEEV 03.09.2021 [18.09.2021
(COMM) VIJAY PAL SINGH [PATHAK
1863/21

OMP (DIYES BANK VS [SANJEEV 07.00.2021  [18.09.2021
(COMM) ANIL KUMAR PATHAK
1911/21




Case No.

District

Court

Petitioner NameAdvocate
VS Respondent

Name

Date

ofDate o
Registration Electronic

Service )
Process

18.09.2021

OMP (DIYES BANK VSSANJEEV 07.09.2021
(COMM) IVISHNU KRJPATHAK

1912/21 IAGGARWAL

OMP (DIYES BANK VS |SANJEEV 07.00.2021  [18.09.2021
(COMM) RAHUL SINGH PATHAK

1913/21

OMP (DIYES BANK VSSANJEEV 08.09.2021  [18.09.2021
(COMM) INDERJEET SATPATHAK

1938/21 INARAIN

OMP (DIYES BANK VS [SANJEEV 09.09.2021  [18.09.2021
(COMM) SUNIL KR. PATHAK

1960/21




Court

District

Case No.

Petitioner NameAdvocate

VS Respondent
Name

Date

Registration Electronic

ofDate

Service
Process

O

O

1993/21

OMP (DYES BANK VS [SANJEEV 00.09.2021  [18.09.2021
(COMM) INAIMUDDIN PATHAK
1961/21 KHURSHID

IAHMED
OMP (DIYES BANK VS |SANJEEV 00.09.2021  [18.09.2021
(COMM) SATNARAYAN KR. [PATHAK
1962/21
OMP (DIYES BANK VS [SANJEEV 09.09.2021  [18.09.2021
(COMM) IMAHESH CHAND[PATHAK
1063/21 SHARMA
OMP (DIYES BANK VSSANJEEV 13.09.2021 18.09.2021
(COMM) INITIN SUSHIL PATHAK




Case No.

OMP @)

Petitioner NameAdvocate
VS Respondent

Name

YES BANK VS [SANJEEV

Date

ofDate )

Registration Electronic

13.09.2021

Service )
Process

18.09.2021

(COMM) LOKESH RAMIPATHAK

1994/21 PRASAD

OMP (DIYES BANK VS |SANJEEV 13.09.2021  [18.09.2021
(COMM) [VINOD KUMAR PATHAK

1995/21

OMP (DIYES BANK VSSANJEEV 13.09.2021 18.09.2021
(COMM) SUNNY GARG PATHAK

1006/21

OMP (DIYES BANK VS AH[SANJEEV 13.09.2021 18.09.2021

(COMM)
1997/21

[TOUR
TRAVELS

AND|PATHAK




Date ofDate o
Registration Electronic
Service o

Petitioner NameAdvocate
VS Respondent
Name

Case No.

District

Court

Process

OMP (DYES BANK VS [SANJEEV 13.09.2021  [18.09.2021
(COMM) REHMAT ALI PATHAK
1998/21
OMP (DIYES BANK VS |SANJEEV 13.09.2021  [18.09.2021
(COMM) IANIL KUMAR PATHAK
1999/21
OMP (DITOYOTA RAJESH 04.09.2021  [18.09.2021
(COMM) [FINANCIAL JANGRA
1876/21 SERVICES INDIA

LTD. VS ASHOK

[TOURS AND

TRAVELS
OMP (DITOYOTA RAJESH 04.09.2021 [18.09.2021
(COMM) FINANCIAL JANGRA
1877/21 SERVICES INDIA

LTD. VS RAHUL

[TOURS AND|

TRAVELS




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

OMP (DITOYOTA 04.09.2021  [18.09.2021
(COMM) [FINANCIAL JANGRA
1878/21 SERVICES INDIA|

LTD. VS

IMANTHAN

PIMPLE
OMP (DITOYOTA RAJESH 04.09.2021  [18.09.2021
(COMM) IFINANCIAL JANGRA

1856/21 SERVICES INDIA|
LTD. VS RUDRA|

TRANSLINE
OMP (DITOYOTA RAJESH 04.09.2021  [18.09.2021
(COMM) [FINANCIAL JANGRA

1857/21 SERVICES INDIA
LTD. VS UTSAV|

[TOURS AND

[TRAVELS
OMP (DITOYOTA RAJESH 04.09.2021 [18.09.2021
(COMM) FINANCIAL JANGRA

1858/21 SERVICES INDIA
LTD. VS DEBAJANI
DAS DEKA




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

OMP (DITOYOTA 04.09.2021
(COMM) [FINANCIAL JANGRA
1058/21 SERVICES INDIA|
LTD. VS PREM
[TRAVELS

18.09.2021

OMP IGOLDEN  SAFAR[KUNAL 02.08.2021  [20.09.2021
(COMM) PVT. LTD. VS|ICHATTERJI
n6/2021 TOYOTA
FINANCIAL
SRVICES PVT. LTD.

OMP IGOLDEN  SAFAR[KUNAL 07.08.2021  |20.09.2021
(COMM) PVT. LTD. VSCHATTERJI
18/21 TOYOTA

[FINANCIAL

SRVICES PVT. LTD.

OMP IGOLDEN  SAFARKUNAL 07.08.2021  [20.09.2021
(COMM) PVT. LTD. VSCHATTERJI
19/21 [TOYOTA

IFINANCIAL

SRVICES PVT. LTD.




Court District Case No. Petitioner NameAdvocate

Date ofDate o
VS Respondent

Registration Electronic
Name

Service )
Process

CS (COMM)ICICI BANK VSDEEPAK 28.07.2021  [20.09.2021
198/20 Z.AIN ASKARI [KAUSHIK

CS (COMM)ICICI BANK VS[PUNIT 05.03.2020  [20.09.2021
155/20 OLYMPIA FITNESSBBHALLA

PVT. LTD. AND

IANR.

CS (COMM)ICICI BANK VSPUNIT 05.03.2020 [20.09.2021
151/20 MOHIT KR/BHALLA
IAWANA

CS (COMM)ICICI BANK VS [PUNIT 05.03.2020  [20.09.2021
153/20 IASHA KAPTIYAL (BHALLA




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

CS (COMM)ICICI BANK VS 10.08.2020
218/20 IMUKUL KR. BARI (BHALLA

20.09.2021

CS (COMM) [[CICI BANK VS [PUNIT 05.07.2019  [20.09.2021
123/19 [KIRAN PAL BHALLA
CS (COMM) [ICICI BANK VSDEEPAK 05.03.2021  [22.09.2021
101/21 SANDEEP BHATIA [KAUSHIK
CS (COMM) [ICICI BANK VS |DEEPAK 05.03.2021  [22.09.2021
103/21 ABHISHEK JOHN[KAUSHIK

JOSHI




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

OMP (DIYES BANK VS [SANJEEV 00.09.2021
(COMM) JAMIT KUMAR PATHAK

1064/21

22.09.2021

CS (COMM)EMU LINES PVTJ[UDAY KUMAR [14.10.2020 [23.09.2021
299/20 LTD. VS BHAGAT]

RAJNATH SINGH
OMP IATIRPORTS VAIBHAV 02.08.2021  [24.09.2021
(COMM) IAUTHORITY OFKALRA
U7/21 INDIA VS

IAADHARSHILA

ICONSULTANTS
CS (COMM)DAULAT RAM VSASHOK 23.11.2019 25.09.2021
372/19 FOREMOST KUMAR

INTERNATIONAL [SINGH
PVT. LTD.




Court District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

CS (COMM) ICURE SURGICALSRAHUL 24.07.2021  [25.09.2021
212/21 VS SS SPARSH[DUBEY
HOSPITALS AND
ORS.
CS (COMM)M/S. RSPLS.K. BANSAL [08.01.2021  [28.09.2021
33/21 HEALTH PVT. LTD.
VS M/S. KIRAN|
AGENCY
14 [SH. RAJ KUMAR INTL
CHAUHAN, LD.
DISTRICT JUDGE
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET]
COURT
15 [MS. RAJ RANI] INIL
IMITRA, DISTRICT]
JUDGE (COMMH
02), SOUTH EAST]
DISTRICT, SAKET]
COURTS, NEW|
DELHI
16 [SH. SANJAY[EAST INIL
SHARMA-I




District Case No. Petitioner NameAdvocate Date ofDate )
VS Respondent Registration Electronic
Name Service )

Process

17 S. SARITA CS(COMM) [PARVEZ ANWARSHAMIM 22/08/2019 [08.09.2021
BIRBAL, DISTRICTIEAST — 102/2019 [VS RAISAHMAD [(AHMAD KHAN
JUDGE,
(COMMERCIAL
COURT)

(w.e.f- 20.07.2021)

18 |MS. NIVEDITA|Shahdara INTL
IANIL SHARMA

19 [MS. SUKHVINDER] INTL
KAUR

20 [Sh. Vinod Kumar, [North-West [NIL

Ld. DJ (C.C.)

21 |MS. BARKHA North INIL
IGUPTA, DJ(COMM)

22 [SH. HARISHSOUTH INIL
DUDANI, DJWEST
(COMMERCIAL)

TOTAL CASE WHERE ELECTRONIC SERVICE IS USED 344
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